FORM A
PUBLIC ANNOUNCEMENT

(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution Process
for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF CARNIVAL TECHNO PARK PRIVATE
LIMITED ;

RELEVANT PARTICULARS
1. Name of corporate debtor CARNIVAL TECHNO PARK PRIVATE
LIMITED

2, Date of incorporation of corporate | 18" March, 1996
debtor

3. Authority under which corporate debtor | Registrar of Companies, Mumbai
is incorporated / registered

4. Corporate Identity No. of corporate | U65990MH1996PTC098249
debtor

5. Address of the registered office and | 5th Floor Carnival House, Gen. A K Vaidya
principal office (if any) of corporate | Marg, Off Western Express Highway, Dindoshi,
debtor Malad East, Mumbai 400097,

6. Insolvency commencement date in | 13-02-2024
respect of corporate debtor

7 Estimated date of closure of insolvency | 11-08-2024
resolution process

8. Name and registration number of the | Mr. Bhavesh Manshukhbhai Rathod
insolvency  professional ~acting as | Registration No. IBBI/IPA-001/1P-
interim resolution professional P01200/2018-2019/11910

9. Address and e-mail of the interim | Registered Address with IBBI:

resolution professional, as registered | Mr. Bhavesh Manshukhbhai Rathod
with the Board
12th Floor, 12D, A Wing, CTS No. 165 and
163A, White spring, Rivali Park, Western
Express highway, near Metro mall, Magathane,
Borivali (East), Mumbai, Maharashtra .400066

Email ID: bhavesh76(@gmail.com
Registration No. IBBI/IPA-001/IP-
P01200/2018-2019/11910

10. Address and e-mail to be used for | For Communication
correspondence  with the interim | Mr. Bhavesh Manshukhbhai Rathod
resolution professional Office No. 515, 5" Floor, Dimple Arcade, Near

V Mall, Asha Nagar, Behind Saidham, Thakur
Complex, Kandivali East, Mumbai-400101

Email ID: cirp.carival@yahoo.com
Registration No. IBBI/IPA-001/1P-
P01200/2018-2019/11910

LL, Last date for submission of claims 27-02-2024

[P REGN. No.
IBBI/IPA-001
<\ Ip-PO1200/
h\ 2018-19/11910




12 Classes of creditors, if any, under | Not Applicable
clause (b) of sub-section (6A) of
section 21, ascertained by the interim
resolution professional

13. Names of Insolvency Professionals | Not Applicable
identified to act as Authorised
Representative of creditors in a class
(Three names for each class)

14, (a) Relevant Forms and a.The Relevant Forms for the submission of the
(b) Details of authorized | claims can be downloaded from Web link:
representatives are available at: https://www.ibbi.cov.in/

b.Details of authorized representatives are
available at: Not Applicable

Notice is hereby given that the National Company Law Tribunal, Mumbai Bench I has ordered the
commencement of a corporate insolvency resolution process of the CARNIVAL TECHNO PARK
PRIVATE LIMITED on 13" February, 2024.

The creditors of CARNIVAL TECHNO PARK PRIVATE LIMITED, are hereby called upon to
submit their claims with proof on or before 27" February, 2024 to the interim resolution professional
at the address mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proof in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalti

*/ IP REGN. No.
7{  IBBUIPA-001
, <\ 1P-Pot200/
— s .':_\ 2018-19/11910
avesh Manshukhbhai Rathod

nterim Resolution Professional Y ,ﬂ_.»"rQ:L/
(Registration No. IBBI/IPA-001/IP-P01200/2018-2019/1 1910)

CARNIVAL TECHNO PARK PRIVATE LIMITED

Date: 16-02-2024
Place: Mumbai
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CENTRAL RAILWAY
-~ BHANDARI HOSIERY EXPORTS LIMITED g'}:ﬂéﬂ.lﬁ.lﬁ THOMAS SCOTT (INDIA] LIMITED VARIOUS SIGNALING WORKS
FEEE-I:. Gﬂ'II:E Bhar'll'.'sa'l'i HWE,E_M 'I,lrlllagﬂ' ME!l"I-.EI'baI"l_ Rﬂhﬁ}r‘l Rﬂalﬂ, Lu:.‘lrnana-ﬂ-mﬂ? GIN: L1 31 DBMHE[” DFLCEU‘E:]EE -ﬁ Mame of work with Its location:
(Punjab) {India) Ph. BE720-16410, FAX 0161-2690394 CIN: L17115PB1993PLC013930 _ . . : , ) Supply, instaliation, testing &
F E-mail : bhandari@bhandariexport.com: web: www.bhandariexport.com Regd. Office: 50, Kewal Industrial Estate, 5. B. Marg, Lower Parel (W), Mumbai-400013; Tel No.: (022) 4043 6363; ASmlsienkiG oF utdsor sIGhAING
Corp. Office: 405/406, Kewal Industrial Estate, 4th Floor, 5. B. Mara, Lower Parel (W), Mumbai-400013; i
STANDALONE UNAUDITED FINANCIAL RESULTS FOR QUARTER/MINE MONTHS ENDED ON 31.12.2023 (nNRLAKHS) P ' it _ : g W) equipment for provision of ROBIRUB
Website: www.thomasscott.org; Email I'd: investor.tsil @ banggroup.com; Tel No.: (022) 6660 7965, Fax: (022) 6660 7970 over 11 LG gates in Mumbai Division. 2)
&t | Particulars Cuarter Quaries Cuzarier | Ming Months | Nine Monihs | Yiear of = ial Approximate cost of work:
- ended | ended | ended | ended | ended | ended Extract of Standalone Financial Resuits £1,34,61,159,60 3) Eamest money to be
1 | Total income from operations 6030.11 635249 | 550048 | 1779383 | 1728348 | 2831130 (Rs. in Lacs except share per data) R
2 | Met Profit / {Loss) for the period (before Tax, 216,27 2637 | 21021 | e09s2| ssies| Tesne TR '1"5'03",:5"”; :;é‘;fﬁ;;ﬂlﬁl‘; =
Exceptional and/or Extraordinary ilams) R
3 | Net Profil / {Loss) for the period before tax (after 21627 22631 | 21021 | e09s2| s5186| TEgug I Quarter ended | Nine Month Ended | Year Ended *;“:“{“ Wiy E'L mmflﬂ HE';;“;]I
Extraordinary items) 31.12.2023 [ 30.09.2023 | 31.12.2022| 31.12.2023| 31.12.2022 | 31.03.2023 et dnbeie ol i
4 | Met Proft | (Loss) for the period aller tax (afler 1N 168.40 1.2 48952 | 49968 £50 64 Unaudited | Unaudited | Unaudited | Unaudited | Unaudited | Audited tocation “"hE"f' ::nmp]_-a-te dalail_a sl
Extraordinary tems) ba sean: Wabsﬂalwm.lmps.gw.m and
5 | Equity Share Capital 1634.39 146527 | 146527 | 163438 | 146527 | 148527 Total income from Operations 2.333.20 | 2,297.67 | 1,089.19 | 654152 | 3,888.97 | 6,281.58 Eﬁ"ﬂ? of D:-f-: C‘-"ﬂ'&f Signal ]3- Lﬂ'ﬂmr’ﬂl
6 | Tolal comprehansive Tor the penod (Compnsing {8.55) ; ngineer, onstruction), Cenira
profiti{loas] after oihar comprehensive Incoma ';e1f:méf I:L{Efj hlefc-LeETa; di i 241 21 244 31 125 83 G00.85 26 33 207 o1 Railway, Near Tilak Bridga, Dadar,
7 | Resarves (excluding Revaluation Reserve) aa 7247102 |Before _ xceptional and Extraordinary ltems) : : |: &3) ; ; ; fumbal- 400 028, Comigendum (if any)
shown in the Audied Balance Sheot of tha Met Profit / (Loss) before Tax shall be published on Websita anly.
previous year ended 31.02.2023 {After Exceptional and Extraordinary ltems) 241.21 24431 {125.83) 600.85 36,33 297.91 Tender Notica No. DR.N.C.S&T.
B Eam ngs Per Share (of Rs. 1/- each) i i B ik e Met Profit / (Loss) after Tax Tender.2024.03 Date: 14.02,2024
ASIC L1 . - i ST 5
Diluted 011 011 0.2 0.30 0.34 0 ad g'.lter E:c:epu-:-nal a\.nd Extracrdinary ltems) 239.75 247 .60 (1258.73) 60237 18.72 2B7.04 Downioad UTS APP for tickets 015
Note : (I} The above financial resulls for the quarter and nine months ended 318l Decamber 2023 have baan reviewed by Be Audit i UmprEhEﬂ_SWE neone 2 3 z 4 . E
Committes and taken on record by the Board of Direciors in thelr respactive maeting hald on 14th February 2023, (i) The above is Total GC"'_'”FFEH'E"'S_""E Income
an extract of the detailed format of QuarterdyNine months Financial Results filsd with the Stock Exchanges under Reguiation 33 of { Comprising Profit/{Loss) after Tax and other
the SEBI (Listing and Other Disclosure Requiremants) Regulations, 2015, Tha full farmat of the Quartery/Annual Financial Results comperhensive income after Tax) 239.75 24760 | (129.73) 602.37 19.72 2B8.97
aré gvalable on (he BSEMNSE Website Le. www. bseindia.com and www.nsendiacom and al Company's Websile |8 Equity Share Capital
wiww bhandaniaxpor.com. (i) The figures of previous have baen reclassified and regrouped whisrever necessary {qu:e VRIS BF Ftps 10/- per share) 846,97 78527 55144 846.37 551 44 635.67 F.Ul'
For Bhandari Hoslery Exports Limited Reserves (Excluding Revalution Reserves as per D )
Dated : 14.02.2024 NITIN BHANDARI Daibpic=pizat e preypesi=cy ' ' ' ' ©| Te8se Adve rising 1n
ated : ; .
Placa * | sxlhians Managing Director Eamings Per Share (of 10 each) (in Rs.)
{a) Basic 2 83 3.15 (2.35) 712 0.36 4.53
e 2w el gm zm| = 4= | TENDERPAGES
Notes:

Corporate Office - 167-169, 2nd Floor, Saidapet, Chennai - B00015
Branch Office : "B-209, Everast C.H.5.L., Sal Nagar, Ambadi
Foad, Vasai West, Maharashira- 401202,

The above resulls have bean reviewed by the Avdit Commities and approved by the Board of Direciors at thelr respective meating held
an 14th February, 2024

1) C{}HIEIEI

Authorized Officer Contact No:- 21 The above resulls have been prepared in accordance with the Companies {Indian Accounting Standards) Rules, 2015 (Ind AS), prescribed
11 BEIB302999 Email- h'l d hinduishousinafl under Saction 133 of the Companias Act, 2013 and ather recognised accounting practices and policies o the exient applicable. JITENDRA PATI L
Hinduja Housing Finance Limited | !/ g, AR TS, AR LA 1S WML 98 00, Fliyivag 6 | - L o i ‘ o -
(2) BIEITETEI3 Email: amoluttamrao.ui@hindujahousingfinance.com 3) Figures of the previous period have bean regrouped/rearranged wherever nacessary/practicable to conform 1o the current prasantation.
(3) 9004919333 Email: varunuday@hindujahousingfinance.com 4] The Company iz primarily engaged in single businesss segment of manufacturing and trading of textile products. In case of segment .
reparting of geagraphical segment for nine month and quarter ended December 2023, the export turnover of the Company is nil hence, M b l N :
PUBLIC NOTICE FOR AUCTION CUM SALE P08 S repaiiia s b ases dovio : " P 0D1IE INO..
tr:ilt:fg le-1 ?hfirceat;y pﬁ:f:q. Lc?;:z FltJl-Feluics ;1, Efpndef.-.l ;?::gnp:?nmﬁlm Ei LT:-J E?&Dmirﬂt?g? éﬂ-%%iﬁi?ﬁ%i?&jﬂuﬁfggg 5) The above is an extract of the detailed format of Financial Results filed with the Stock Exchanges under Regulation 33 of SEBI {Listing 90290 l 20 l 5
Finance Ltd. under the Securiization and Reconstruction of Financlal Assets and Enforcement of Security Interest Act, ﬂ'&?“ms b E'ﬁufmﬁeuu'ﬂ;:fé H&grul_allgns. F::é' Tth full, !D”ﬁ;‘r{ F'mﬂ:E:Etam avaable-on the Siock Exchangs
2002 for the recovery of amount due from barrower/s, we hereby give you notice that the below mentioned secured e S DAL T W, LR anao TGN WERERE W R N )
asset shall be soid by the undersigned if you fail to pay within 15 days of this notice, the entire sutstanding loan amount For Thomas Scott (India) Limited L an d] Iﬂﬂ N D .
a3 per the terms and conditions contained in the Loan Agreement and other documents pertaining 1o the Loan availed Sdi- #
by you. After expiry of Fifteen days, no further notice whatsoever will ba given to you and the below menticnad Secured Brijgopal Bang
Azzel will be sold accordingly. Also offers are invited by the undersigned in 2ealed covers for purchase of immovabile Place : Mumbai Managing Director 67 44[}2 l 5
property, a5 described hereunder, to be sold on, as"As |5 Where |5 Basis', "As Iz What Is Basis' and Whatever Iz There |s Date : 14th February. 2024 (DIN: D0112203)
Basie', Particulars of which are given balow: - r sabenk. ] '
Borrower(s) | Co-Borrower(s)/ Demand Motice Description of the
Guarantor(s) Date and Amount Immovable proparty
(Loan Account No. T SHYAMA INFOSYS LIMITED
MHMUMNSVRIADDOO00425) Demand Notice P o 9 FORM A Regd office: 3rd Floorn, Plal-395/397, Ruia Bulding Kalbadew Road, Dabhol Karwadi, Kalbadesi Murnbiai Mumbai ity MHI0D002 1N

Construction over i bearing Flat No. 401, 4th

1. Mr. SI.II'EEIITEIgﬂdE 1BE|TWE'F' date:; 21.06.2022 FID':”. O wm‘g g Bu"dlng Mo, E"'EI. Sammuddhi Public Announcement CIN : L242 350H 1996PLCO5T 150

Sadguru Chawd, Committee Anand Nagar, Rs. 23,94 525/ A : ; ; Wabsita: www.shyamainfosysitd.co.n
Appa Pada, Kurar Village, Malad (E), [Rupees Twenty EEF;:E;::F;:S 11?;!:;:&] E;‘EE::; -IE:"!II i (Urder Regqulation & of the Ineokvency and Bankruptcy Boand of India (Insoleency Resolution Extract of the Un-Audited Standalone Financial Results for the Quarter and Nine Months Ended 31st December, 2023
humbai - 400097. Three Lakhs Ninety hnundedg'as (it b by NHF‘ P “i’: _ Pracass tor Comporate Persons) Ragulasons, 2016) Rs. In Lacs

2. Mrs, Suvama Telgade [_Enr-BurmwerJ Four Thousand Flve Nil, North by - Nil, South by: r--hl i ’ FOR THE ATTENTION OF THE CREDITORS OF CARNIVAL TECHND PARK PRIVATE LIMITED Mine Months | Mine Months
Sadguru Chawl, committae Anand Nagar, Hundred Twenty Inl:ll i cnﬁstrﬁn::t&d hui'ﬂzl:irl : & i Relovant Particula PARTICULARS Quarier ended | Quarter ended | Quarter anded endad endad Yaar anded
Appa Pada, Kurar Village, Malad (E), Five Only) Rt i " : - i s WAZ202 | 30002023 | 322022 | 3.92.20208 | 31422022 | 31.03.2023
Mumbai- 400097. VAR TIGTI 1 | Name of corporata debior CARNIVAL TECHNO PARK PRIVATE LIMITED {Un-Audited) | (Un-Audited] | (Un-Audited) | (Un-Audited) | (Un-Audited) | (Audited)

| |
Reserve Price (RP) Earnest Money Deposit (EMD) (10% of RP) 2 | Date af incorporation of corporate debior | 18* March, 1596 Total ncome From Operatians (Net) 543 763 9,63 2355 224 114,65
Rs. 18,00,000/- Rs. 1,80,000/- 3 4 Aurthority undar which caparate dabtor s | Registrar of Companies, Mumbai Mt Prafil for he period ( befare Tax, Excaptional
(Rupees Eighteen Lakh Only) (Rupees One Lakhs Eighty Thousand Only) | incorporatod | egicterad ':""z ﬂ;llf r-'u of f*”@fzﬂhﬁef;"ﬂmz - 0.56 1,60 0.0 313 112 13,60
i H 5 H gt Prafhl iar the perd HTE_ BT
1. Last Date of Submission of Sealed Bid/Offer in the prescribed tender forms along with EMD and KYC is 04.03.2024 4 | Gomporate Kentity No. of corporate debilor | UBSS0MHT S236PTCOS248 : o L 4 ;
2 ! . : Exceptional iterns and | or Extracrdinary dems) (.56 1.80 .04 113 1.72 13.60
between 10:00 AM to 5:00 PM, at the Branch Office: - B-209 Everest C_H.5.L Sal Magar, Ambadi Road, Vasal Weast & | Ackdress of e redistoesd olica-and Sith Boar Canil Houss. Gan. A K Vaida Mam : — _
o L ; : { e rap Pl iya N, et Prafil for the period afer Tax [ afer
, Baharashira - 40 1}53'32. Tenders Ehb?; are mot ‘ﬁ}!ied up or tﬂ-ﬂdtlarﬁ- received EE‘E}&%HE:‘ date will be considered as | principal office (iF any) of comporate deblor | CFf Western Express Highway, Dindashi Exceptional items end ! or Exiracrdnary ilems| .41 1.93 0.0 793 1.27 1006
invalid tender and shall accordingly be repecled. Nointerast shall be paid on the - | } ; T : s I ! ; : ; | : ; ,

2. Diate of Opening of the Bid/Offer (Auction Date) for Praperty is 05.03.2024 at the above-mentioned branch office | M B I Tota Campranersive o o e pinod ater Tax 041 133 0n_ | @ 127 10,06
address at 10.00: AM. The tender will ba opened in the presence of tha Autharized Officar. 6 | Insahvency commancemen daba in respact | 13-02-2024 Equity Share Cepital 1,006 44 1.006.44 100644 | 1,006.44 1,005 44 1,006 .44

4. Pultha hocat il bt chamt t SpRabl. ab ot the Liat: Aaroamant on i atun cUstandngin e nolics | -t debior Reseris {exaudng REvaliaton Reserv i '
and incidental expenses, costs, ele., |s due Em;:l payable till its realization T Eshma.led chate of closure of nsaheancy 11-0R-20124 shawn in ::E Egalan-:a Sheed of nraup?m-,.aar,n -21.04 -20.40 4957 2909 -41.3 -21.049

5. The nofice is hereby given to the Borrower's and Co-Borrower's to remain present personally at the time of sale and f raslution process Eam"‘f_‘ o 3hare r-rtl'__':-"*':"e :"'-1 Tﬁ; S - . . - . -

i i ] : extraardinary items) (Faca valua .- aach) : J : I , A
" S 1 -
they c:iﬂ I*:.rrr1:;|t Ihr.:I: Intm:_drmg huye&%p;:jc?as&rsrfgg lpéurn::hasmg the immovable property as descrbad herein above, & | Mame and registration number of the Mr. Bhavesh Manshukhbhai Rathod e ij 1L
TS P S B UCARTELE 3 ON S TR S RN 1 - | Inscivency professsional acting as imenm | Registraton No. 1BBINPA-DO1AP-PO1 2000 ] SeeC A5
6. The datail terms and conditions of the auction sale are incorparated in the prescribed tender form. Tender forms are | b ™ .:.I:’H _aa e i) Divted [Rs.)
: ; { resplution peofassiongl 201 8-FH01 1910 ] !
availtable at the above-mentioned Branch office. :! : : : _ : :

7. Tha immovable property will ba sold to the highest bidder. However, tha Authorized Officer reserves tha 8 | Addrass and e-mail of the interim resaktion | Regimened Adghess wify (BB Hotes : : . : s . ’
absolute discretion to allow inter se bidding, if deemed necessary. The Property as menticned will not be sold | prifassional, as registarsd wif the Board | Mr. Bhavesh Manshukhbhai Rathod LTI-ruEtc?::E;EE"r;:u"E Mave besn revewed Oy the Audit Commitiee and approved by ihe Board of Direciors al ther meeting neld on 14ih
halow Reserve Price. 12th Floor, 120, A Wing, CT3 No. 185 and 1634, 15 EEN .

8. HHFL{HINDUJA HOUSING FINANCE LIMITED) is not responsible for any liabilities whatsoever pending upon the WWhile spiing, Rivali Pask, Westem Exprase 2 The above s an extract of the delalled format of e Results for Quarter and Nine Manths ended on 31 st Decamber, 2023 Sled with the Steck
property as mentioned above. The Property shall be auctioned on 'As Is Where Is Basis', 'As |5 What |s Basis' and highway, niear Mesro mall, Magathane Eﬂl’:ggfs ”"ﬁr:ﬂg E:]'l': ',].ﬂm 33&&1? EEE} tlgh!:ing'gm,.ﬂnﬁ ;:dl%m“;:f iﬂ%‘”“"ﬁ{f‘”“lﬁgﬁnﬁ et ;':]"-:at ’ H.EHH:?EIM
"Whatever |s There | Basis' i Atk A bk ited Firancial Results for fe Quarter and Nine Maonths ended 3150 December, 2023 & available an £k, Exchange widisie waw, bseindia, com

8, The Total Loan Cutstanding amount is not the loan foreclosure amount, All other charges (if any) shall be calculated En";ﬂl:fﬂ;‘:gigi"' SEMARE A and on the Compariy's webste waw.shyamaindosys.coin

il com For and on behalf of the Board of Directors

af tha tirme of closurae of the laan.

10. The Demand Draft should be mada in faver of *HINDUJA HOUSING FINANCE LIMITED" payable at Pune. il bapp e . Samir Biswas
Far furiher details, contact the Authorized Officer, at the abovemantionad Office address. i 16-2019/11910 Managing Director

: Sel- 10| Address and e-mail to be used for Far Commumication Place : Mumbal DIN: 07834406
Place ; Mumbai Authorized Officer | cormespondanca wilh e interim resclition | Mr. Bhavesh Manshukhbhai Rathod Date - 94.02.2024 Comporate Dfice: |, “Slephen Howse™ Room No- 77 5TH Floor, 4 B.8.D. Bag (Easl), Kokala - TO0001
Date : 14.02.2024 For, Hinduja Housing Finance Limited ! protessional Office Ma. 515, 5 Fioar, Dimple Amade,

Mear ¥ Mall, Aska Nagar, Behind Saidham,
Thakur Complex, Kandivali East, Mumbal-400101
Ernail 10 g carnival & vahod Sam

Aeqistration Mo, IBEIPA-GA1AP-FO1 200/

201 B-201M 1910

27-02-2024

Not Applicable

TOYAM SPORTS LIMITED

I sl CIN:LT4110MH1585PLC 285384
LIMITED Address: 503, shri Krishna Complex, Opp. Lagml Incustrial Estate, New Link Road Mumbal-400053
Email idinfo@ioyamindusiries.com . wabsite www.ioyamindusiries.com
[EXTRACT OF STAMDALONE & CONSDLIDATED UN-AUDITED FINAMCIAL RESULT FOR THE QUARTER YEAR ENMDED

11 | Last date for submission of diims

12 | Classes of creditors, # any, undar clause ja)
| of subrsection (BA) of section 21,
f escestaimad by the indenm resolufian

|| professional

KDDL LIMITED

(CIN : L33302HP1981PLC008123)
Regd. Office: Plot No. 3, Sector - lll, Parwanoo, Distt. Solan (H.P.) - 173220
Tel.: +91 172 2548223 / 24  Fax : +91 172 2548302

"'

31 DECEMBER, 2023)

q

Amaunt A in Lakhs

. : cpe g ; : 13 | Names of Insolvency Professianals iderflied | Not Applicable Standalona Consolidatad
Website: www.kddl.com ; Email id: investor.complaints@kddl.com | to act a5 Authorised Reprasentative of " N rp—————— - r———— i You
| cradilors in 8 cGass (Thees rames [or aach - ended ended
STATEMENT OF UNAUDITED FINANCIAL RESULTS FOR | classi N O 23 | 3-9apa3 | 0Decdz | Decdd | 31Decad | 108ep 2l | W0 Decdz | 31Deca
THE QUARTER AND NINE MONTHS ENDED 31 DECEMBER 2023 14} (3) Refevant Foems and a. The Relavant Forms for the subemission of tne : ol ool b ol bt i bl bbb
(Rs. in Lakhs except eamnings per share) { () Dedails of authcrized rpresentatives claims can e downlcaded fom Web ik 1 | Tolal income fram aperabions 228.72) 192.84) 19515 S62.30] 1867.78| 193.54 9.10| 2465.82
- [ e e 2 \Wwelbgoses | T G0 167001 S1A7) 1MGAE] TH10] B0T.eS) 1ReTOR
5 Particulars Standalone Consclidated il i e 3 | Met Profi (Loss) before lax and ewceplondd kems] 15095 13a.85| 27.25| 25083] se3m1| 11984| -eeer3| 638
Nol  (Refer notes below) ﬂ:ﬂﬁfi ':ﬂ""“EF““':Ii"cEII ";lﬂf '“df‘:“ ﬂ“iﬁ' CDWEP““'::“'? "";”tﬂ "-:m' Nﬁ'ﬁ T e T T L:f:;:m - m:fs_ﬁr; o rwe| || et P Loss) e o or Bt tems | 15099 ] 13mes|  27es| aepza] seasr| viaee| -aessa| esaos
arte ures e arte res for ; Ve 1 o ! Pakeild. . aw : o ; . a
;:-c:mher 1;3"11 Dev:el:':h:r thﬂ it "31 s ;f" ¢ ﬂi“:urrent cammancemant of a corparate insolvency resolution process of the CARNIVAL TECHNO PARK 5 _| Total Camprehensive income 150.00) 139.85] 2723 24628 S6301) 11964 -GB8.34) 63625
2023 2022 period | December Ducianbise ind PRIVATE LIMITED on 13" February, 2024 6 | Paic-up Equity Share Capital S6B3.10]| BBH3.15| 406015 AH65%.15] 5653.15| GER3.15| 4060.15) HEHIAS
ending 31 2023 2099 -Erf:irl'l:ﬂ 1 The creditors of CARKIVAL TECHMO FARK FRIVATE LIMITED, ane heseby caked wpan s subait teair 7 | Earning Per Shara
claimes with prood on o before 27 Fabruary, 2024 fa e interm rescluion prodassional at fhe address Basic i i i 1 i i 1 1
DE:E;?EF mﬁr o leadiolbl el Diuted 027|  o02s|  oo7|  ood 1 0zt 21| o
I : : : : ; The firancial creditors shall submil their claims wilh proof by electronic means only. All aher craddors Mote: The abave is an extract of the detaiied format of Quarerdy Audited Financial Resuts(Siendalora and Consolidated) filad with the Sock Exchangs
(Unaudited)| (Unaudited) |(Unaudited)(Unaudited)] (Unaudited) [(Unaudited)| may submit the claims with prood in person, by post or by electronic means, under Regulation 33 of the SEBI[ Listing and Cther Discicsure feurements) Regulations, 2015 T abovis Standalone and Consaiidated financal msulls
1 i f Submesion of felse or misleading peoods of claim shall atiract panaities. have bean reviewsd by the sudit commitiee and egproved by the board of deectars at thesr meeting held an 14 Februany, 2024
Total income from operations 8535 7929 27085 | 37966 31704 106284
2 |Met ProftiLoss) for the penod] 17684 1560 HB22 5037 4185 13925 Bhavesh Manshukhbhai Rathod For Toyam Sports Limited
from ordinary activilies {before Irterie Resolution Professiansl (Fonmoriy knowri s Ty iidustics Limiisd)
EWHWdlﬂEWI!EME} Pl-aﬁ[!- M.Il'lll'.tal Cﬁﬁﬂl'\fﬁL .TEGH"IG Fllull:"";- Pﬁlll-qTE LlMlTED PHE-‘E: Hl.ll"l"ll:lﬂl Hﬂﬂiﬁgih‘g Dlreﬂ-nt
3 |Net ProfitiLoss) for the period| 1764 1560 5822 | 5037 4185 13925 oot DIN:01976253
from ordinary activities bafore
tax (after exceptional items andfor
extraordinary items)
4 |Net Profitf{Loss) for the perod| 1315 1164 4345 3710 3087 10263 c REDEHT GL“BAL FI HAHCE LI MITED
from ordinary activities after tax (Formerly Known as Oracle Credit Limited)
{after exceptional items andlor Regd. Office: Unit Mo. 809-A, 6 Floor, C-Wing, One BKC, G-Block, Opposite Bank of Baroda, Bandra Kurla Complex, Bandra (East), Mumbai-400051, MH IN
exfraordinary items) Email: compliance@credentalobal.com, CIN No. L65910MH1381PLC404531
5 |Total Comprehensive Income /] 4315 1164 4247 1847 1115 10208 STATEMENT OF UNAUDITED STANDALONE AND CONSOLIDATED FINANCIAL RESULTS FOR THE QUARTER ENDED ON 315T DECEMBER, 2023
{Loss) for the period [comprising {Rs. In Lakhs) except EPS
profit for the period [E_lﬂﬂf t_ﬂill and Standalone Consolidated
?";'ﬁ“ﬁmpf&hg”s'“ Incoms Current | Corresponding3 | Nine e Current | Corresponding3 |  Nine Ve
Sl Sr. . Quarter | monthendedin | Months Quarter | month endedin | Months
6 |Paid-up equity share capital (Face| 1254 1274 1254 1254 1274 1254 No. Kbl Ended | the previous year | Ended e Ended the previous year | Ended Fndel)
value in Rs 10 per share) 31.12.2023 31.12.2022 31.12.2023 [31.03.2023 | 31.12.2023% 31.12.2022 31.12.2023 |31.03.2023
7 |Eamings per share (of Rs 10/- (Unaudited) | _{Unaudited) | (Unaudited) | {Audited) | {Unaudited) | (Unaudited) | {Unaudited) | {Audited)
each) (not annualized): 1 | Tota! income fram operations {net) 264,48 96.14 484 60 3. 42 323.79 173.1 T91.96| 185720
{a) Basic (Rs) 10.49 9.13 34,66 20 64 17.92 61.50 2 | Met Profit ! (Loss) for the period (before Tax, Excaptional andior Extraordinary items) 18256 T3.69 24754 156.64 (20.09) 105.72 [T3.60) 1008.72
(b) Diluted (Rs) 10:40 g' 43 1466 | 2 ﬂ' P 1?I 0o &1 ISﬂ 3 | Met Profit | (Loss) for the period before tax (after Exceplional and/or Extraondinary items) 192,56 7380 247 54 186,64 (20.09) 105.72 ifas)| 100872
; : : 5 : d : 4 | Met Profit { (Loss) for the period after tax {after Excepbional and/or Extracedinary items) 145,67 54.04 186.24 13203 (34.17) 7457 [108.45) G73.58
Notes: 5 | Total Comprehensive Income for the peniod [Comprising Profit / (Loss) for the perod (after 145.67 54,94 186.34 132.03 (34.17) 74.57 (108.45)( 1037.70
1. The above Unaudited financial results were reviewad by the Awdit Committee and approved by the Board of Directors at its meating tax} and Other Comprehansive Income (after tax)]™
hedd on 14 Fehmafy 1_‘1'{'24. T_ha unaudited financial re_.*sul!s. ft‘H thecurrent quarter and r_uinE: mur_ﬂ.hs gnded 31 Decamber EI]E:} ha'-_wz 6 |Equsty Share Capital 102022 B93.75 102022 #0575 102922 B3, 75 102022 £93.75
n-e:gn mbgaﬂ_:ed to limited rul.'lauf'hy the Statutory Auditors of the Comgpany. The unrmodified review repor of the Statutory Auditoes is 7 |Reserves [excluding Revaluation Resenve as shown in the Balance Sheet of previous E i al 2074 : 5 5 1752 48
being filed with the BSE and Mational Stock Exchange. year]
2. The Ell'.ll.'.!'-l"E i5 the exlract of the u:le1aile_|:l format of the Unaudited qularterh.r 1i|_'|ann::iﬁ| Fllesuﬁs filed with the Stack Exchange unl':ﬁer & |Eamings Per Share (of Rs. 10/ each) not annualized for Quarter
Regulation 33 of the SEBI {Listing Obligations and Disclosure Riequirements) Regulations, 2015, The full format of the Unaudited Basic 168 0.79 316 189 (0.40) 107 (1.27) 14.89
auarhery financial results are avadable on the websites of the Stock Exchanges i.&. www.bseindia.com and www.nse.india.com and Diluted 169 079 216 ‘Ijﬂ-ﬁ (0.40) 107 (1.27) 14 89
the company’s website www.kddl.com For and on the behalf of Board of Directors NOTES: ' ' h
Yashovardhan Saboo 1. The shove results have been reviewed and recommended by fhe Audit Committee and approved by the Board of Directors at its meeting held on 14th Febnuary, 2024,
Place: Gurugram (Chairman and Managing Director) 2. The above is an exiract of the datailed format of Unaudied Standalona and Consolidated Financial Results for the quarter ended 3151 Decembar 2023, flad with tha Stock Exchange under Regulation 33 of tha SEBI (Lisfing Obligation
Date: 14 February 2024 DIN-00012158 and Desclesura Requiremants) Regulations, 2015. The full farrmat of the Unaudiled Financial Results are available on the Siock Exchanps websites i o www.bseindia.com and an company's wabsite credentglobal.com.
By Drder of the Board
For Credent Global Finance Limited
(Formerfy known as Oracle Credit Limited)
Sdl.
Aditya Vikram Kanaria
Date: 15.02.2024 Managing Director
Place: Mumbai DiN: 07002410
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3% foffa, 0% At wortean fowdht = ot srowaRfar forfra frearaten s KAMANWALA HOUSING CONSTRUCTION LIMITED
- - - - S ) Regd. Office: 406, New Udyog Mandir-2, Mogul Lane, Mahim (West), Mumbai 400 016 Tel: 2445 6029 Fax 2447 4968
tFrl:f Gﬂ' gerel! fOmTe | Saest FHATE | Heerelt fermet * Email: kamanwala@gmail.com Website: www.kamanwalahousing.com *CIN: L65990MH1984PLC032655
. . quefier 39.92.2023|  39.92.3033| 39.92.20%2 :
HERTSSTd m IEATEATALA HIETA FTeeht 3%111 feafree T R S (Few) Reu¥a|  a93¢a%0| 399808 Extract of sg’ﬂ:ﬂ;";ﬂ ,?,t:: crinaloneéceonndsgslgaet::r:ber al Resuits for the
1 AR RAT TRETEA AR ST PR HIRT TR Freaw W%g?ﬁ?) (03.3) k0| (R6R.48) (Rs.n Lakhs)
- - - o - - . - PR Broaeiaiar fegs THT T Al
(sl 3f SerugHl 9IS 3T Sfean (Fiie =rFfiwRar 34 V?b:\q' (el (R e areR) (03.¢3) g0.cc|  (e3.48) STANDALONE CONSOLIDATED
weE) fafrem, 08 =01 fafrm 35 = su-fafamm ¢ siata) TEATT HigaS 438,95 4¢38.95 Q04,20
— wrelig (Arfies qufear dRTeTIBIER G Quarter Nine Months Quarter Nine Months
weiftr duviier et o) _ - - - PARTICULARS Ended Ended Ended Ended
3 | A AR/l A, wwe e | st s fofies (dfomsmd @s) pas /‘_ﬂaﬁ(;m‘ R A 7 ) 31.12.2023[3112.2002 31.12.2023 |31.12.202331.12.2022| 31.12.2023
I f‘:“"g\ ;éii‘;%i"g”1993F’L°168521 H)‘q@ ) (0.09) 008 0.9 Unaudited |Unaudited| Unaudited | Unaudited|Unaudited| Unaudited
e - — pr _ ) Siftpd (0.09) 0.08 0.94 1.| Total Income From Operations Sales/ Income From Operation 0.23 11.54 306.80 0.23 11.54 306.80
¢ o me:‘: ;ﬂsﬁw; /‘:r{fb\yiﬁ'&ﬁﬁ ﬁgjﬂ 3:;( a’g‘z t%q Jdt (fsfeeT sifesta ofvs Reaaor Rericd) W@ 09y =1 o9 33 oFR wie 2.| Net Profit/(Loss) For The Period ( Before Tax, Exceptional
T - Y0120, ’ T w A PO A 39 %w;g 033 Ift e g—;—@ T wm%m SRR And / Or Extraordinary ltems) (7.74) (5.00) (20.10) (7.74) (5.00) (20.10)
- —— el AR TS SART 39 fRiwR, 2023 e q TSHTEDR 3.| Net Profit/(Loss) For The Period Before Tax (After
Em—— ps:/fwww. . . : ; .
LB S https:/jwarw alkaindia, in sRaIRRT R freasfd ol g o dad S gfmes o @ A fsfesen Exceptional And / Or Extraordinary ltems ) @74 | 00 | (20.10) @74) | (500) (20.10)
¥, | SR womft weh steoiean Swen | ges www.bseindia.com a @uzar www.vfsl.org dewTEear Sumen IR, 4| Net Profit(Loss) For The Period After Tax
i AR e fofcsaRar (After Exceptional And / Or Extraordinary ltems ) (7.74) (5.00) (20.10) (7.74) (5.00) (20.10)
| o Seared /Earet wfua et HUNE FUE eI TE @ EerEed o s Craivs ﬂ%ﬁ/; 5.| Total Comprehensive Income For The Period
SCAGAHE HRE I A AL i ) %.02.3028 : & 00893630 (Comprising Profit /( Loss ) For The Period ( After Tax) And
& | ferfia aufd fasht sherelt g 3eared /&a | cirp.alkaindia@gmail.com 39 $-Het Tegq — - - Other Comprehensive Income ( After Tax ) (6.92) (4.23) (17.63) (6.92) (4.23) (17.63)
e § g YTed AT IS ITh. 6.| Equity Share Capital 1409.32 1409.32 1409.32 1409.32 1409.32 1409.32
T TR o 7.| Earnings Per Share (Face Value Rs.10/- Each)
j e / m?aq - rerm il;q p——— Sha |a=gi=T g\q‘ ferfre=s Basic & Diluted (0.05) (0.04) (0.14) (0.05) (0.04) (0.14)
38T (ﬁg;iquéa), SR Yl IUCTH | I IR F A1 MU ST TR hed TR HATUA : L28900MH1984PLC032859 Notes: The above results have been reviewed by the Audit Committee and are approved by the Board of Directors of the Company at their meeting held on
A ot I: cirp.alkaindia@gmail.com 3% ¥-Ie BT Aiquliea Frer : Ju, JaTelet QTN I, Wi, TS, HERTg ~¥00033. February 14,2024
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